IN THE HIGH COURT OF
ORISSA,CUTTACK

It is informed to all the
Advocates/Advocates' clerks/Applicant that
the following certified copies are ready for
Delivery.

Date : 28.09.2021
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g P. P. RAO 021 1 CONTC/5610/2021 No-
14)
(Se
17 32193/2 (25.09.202 at
5 P. P. RAO 021 : CONTC/5611/2021 No-
14)
(Se
18 32194/2 125.09.202 at
0 P. P. RAO 021 1 CONTC/5603/2021 No-
14)
(Se
18 32195/2 (25.09.202 at
1 P. P. RAO 021 1 CONTC/5612/2021 No-
14)
(Se
18 32196/2 (25.09.202 at
5 P. P. RAO 021 1 CONTC/5605/2021 No-
14)
(Se
18 M/S SHARMISTHA [32197/2 |25.09.202
3 SAMAL, S. SAMAL |021 1 CONTC/5619/2021 at

No-




14)

(Se
18 M/S SHARMISTHA 32198/2 (25.09.202 at
4 SAMAL, S.SAMAL 021 1 CONTC/5630/2021 No-
14)
(Se
18 32199/2 125.09.202 at
5 P. P. RAO 021 1 CONTC/5606/2021 No-
14)
(Se
18 MR.ALEKHA 32201/2 125.09.202 at
6 CH.MOHANTY 021 1 WP (C) /7697/2012 No-
14)
(Se
18 32202/2 125.09.202 |CONTC(CPC) /464/ at
7 R.K. MISHRA 021 1 2011 No-
14)
(Se
18 32209/2 (27.09.202 at
5 A. K. DAS 021 1 WP (C) /6508/2020 No-
14)
(Se
18 32212/2 127.09.202 [WP(C)/15696/201 at
9 B. K. JENA 021 1 2 No-
14)
(Se
19 32215/2 |27.09.202 |[WP(C)/28258/202 at
0 B. B. MALLICK 021 1 1 No—
14)
WRIT (Se
BRANCH |at
19 MOHAN BEHERA 8;?17/2 i7.09.202 ?P(C)/28899/202 (DIVIST No-
ON 107
BENCH) )
WRIT (Se
BRANCH |at
;9 MOHAN BEHERA 8;?18/2 i7.09.202 ?P(C)/28897/202 (DIVIST No-
ON 107
BENCH) )
WRIT (Se
BRANCH |at
§9 MOHAN BEHERA 82%19/2 i7.09.202 ?P(C)/28635/202 (DIVIST No-
ON 105
BENCH) )
(Se
at
19 B. B. MALLICK 32220/2 127.09.202 |[WP(C)/28263/202 No-
4 021 1 1
105
)
19 32221/2 127.09.202 (Se
5 R. R. DAS 021 1 WP (C)/7145/2017 at




No-

105
)
(Se
at
29 S. K. DAS 8§i22/2 i7.09.202 ZP(C)/15039/201 c.o. No-
105
)
(Se
at
19 B. K. ROUTRAY 32223/2 127.09.202 [WP(C)/15039/201 c.o. No—
7 021 1 4
105
)
(Se
at
19 B.K. LENKA 32225/2 |27.09.202 WP (C)/1929/2010 |C.0O. No-
8 021 1
105
)
(Se
at
19 K. C. PANDA 32228/2 127.09.202 [WP(C)/27925/202 c.o. No—
9 021 1 0
105
)
(Se
at
20 K. C. PANDA 32230/2 |27.09.202 |[WP(C)/24211/202 C.0. No—
0 021 1 0
105
)
(Se
at
20 BIKRAM BEHERA 32231/2 [27.09.202 WA/347/2018 C.O. No-
1 021 1
105
)
(Se
20 DEBDAS 32233/2 127.09.202 [WP(C)/13119/202 |GENER ;t_
2 SAMANTARAY 021 1 1 AL ©
105
)
(Se
at
20 BIKRAM BEHERA 32234/2 ||27.09.202 WA/349/2018 Cc.0. No-
3 021 1
105
)
(Se
at
io B. K. DAS 82?38/2 i7.09.202 ?P(C)/28871/202 c.o. No—
105
)
WRIT (Se
20 32240/2 |27.09.202 |[WP(C)/28633/202 BRANCH |at
5 MOHAN BEHERA 021 1 1 Cc.0O. (DIVISI No-
ON 105




BENCH)

)

WRIT (Se
BRANCH |at
éo P — 8§i50/2 i7.o9.202 ?P(C)/28631/202 . (DTVIST [No-
ON 105
BENCH) )
WRIT (Se
BRANCH |at
30 s |5 k. oas 8§i57/2 i7.o9.202 ?P(C)/21619/202 c (DTVIST [No-
ON 114
BENCH) )
WRIT (Se
BRANCH |at
go s |5 k. oas g§i58/2 i7.09.202 ?P(C)/21480/202 c (DTVIST [No-
ON 112
BENCH) )
WRIT (Se
BRANCH |at
go s |5 k. oas g§i59/2 i7.o9.202 ?P(C)/21471/202 - (DTVIST [No-
ON 112
BENCH) |)
WRIT (Se
BRANCH |at
31 s & . Dpas g§i60/2 i7.o9.202 ?P(C)/21985/202 - (DTVIST [No-
ON 101
BENCH) |)
WRIT (Se
BRANCH |at
il > |5 x. Das 8§i72/2 §7.o9.202 ?P(C)/2l63l/202 - (DIVISI [No-
ON 114
BENCH) )
WRIT (Se
BRANCH |at
51 s |5 k. oas 8§i74/2 §7.09.202 ?P(C)/2ll22/202 - (DIVIST [No-
ON 109
BENCH) )
WRIT (Se
BRANCH |at
gl s |5 k. oas 8;?76/2 i7.o9.202 ?P(C)/21124/202 - (DTVIST [No-
ON 109
BENCH) )
WRIT (Se
BRANCH |at
il s |5 k. oas 85577/2 §7.o9.202 ?P(C)/23712/202 - (DTVIST [No-
ON 104
BENCH) )
WRIT (Se
BRANCH |at
21 s |5 k. oas S§i78/2 §7.o9.202 ?P(C)/2l476/202 - (DTVIST [No-
ON 112
BENCH) )
21 |4  |B.B. MALLICK 132279/2 [27.09.202 |WP(C)/28261/202|C. | (Se




6 021 1 1 ot
No-
112
)
(Se
at
51 T. SWAIN 8;?80/2 §7-09-202 ?P(C)/zsozo/zoz ar
112
)
(Se
at
21 YASHOBANTA DaAg |32297/2 127.09.202 WP (C)/14812/201 2
8 021 1 2
112
)
(Se
at
21 YASHOBANTA Dag |32298/2 |27.09.202 WP(C)/14811/201 e
9 021 1 2
112
)
(Se
at
22 N.K. SATApaTHy |32299/2 [27.09.202 [WP(C)/11946/202 o
0 021 1 1
112
)
(Se
at
22 N.K. SaTaparpy |32301/2 [27.09.202 [WP(C)/11944/202 o
1 021 1 1
112
)
(Se
22 NANDA KISHORE 32303/2 |27.09.202 [WP(C)/28784/202 ;z_
2 ROUT 021 1 1 o
)
WRIT (Se
BRANCH |at
iz 5. K. MOHAPATRA 85505/2 i7.o9.202 ?P(C)/26548/202 (DTVTST (Mo
ON 116
BENCH) |)
WRIT (Se
22 PRASANT KUMAR  |32306/2 [27.09.202 [WP(C)/27610/202 BRANCH at
4 JENA 021 1 1 (DIVISI |[No-
ON 111
BENCH) |)
(Se
at
22 R K. BARIK 32307/2 127.09.202 |WP(C)/14667/201 o
5 021 1 3
111
)
(Se
éz M. M. MOHANTY 83508/2 §7.o9.202 YP(C)/21557/201 o

No-




111

(Se
at
22 1 DEBENDRA BEHERA 5251072 |27-09-202 |06yrc)5602/2021 No-
7 021 1
111
)
(Se
at
22 4 P. C. ACHARYA 32312/2 |27.09.202 [WP(C)/27641/202 No—
8 021 1 1
111
)
(Se
at
22 4 R. K. BARIK 32313/2 |127.09.202 [WP(C)/29360/202 No—
9 021 1 1
111
)
(Se
at
23 6 YASHOBANTA DAS 32317/2 |27.09.202 |[WP(C)/14810/201 c No—
0 021 1 2
111
)
(Se
at
23 13 P. K. MOHANTY 32320/2 |127.09.202 RVWPET/81/2019 No-
1 021 1
111
)
(Se
at
23 6 YASHOBANTA DAS 32322/2 |127.09.202 [WP(C)/14808/201 No—
2 021 1 2
111
)
(Se
at
23 5 S. C. BISWAL 32323/2 |27.09.202 [WP(C)/21840/201 No—
3 021 1 4
111
)
(Se
at
23 4 B.K. LENKA 32324/2 127.09.202 |[WP(C)/24656/201 No—
4 021 1 2
111
)
(Se
CIVIL
23 3 B. K. DAS 32325/2 ||27.09.202 ITA/40/2006 REVISIO at
5 021 1 N No-—
5)
(Se
CIVIL
23 15 B. K. DAS 32326/2 127.09.202 |00 /41 /2006 REVISTO 2T
6 021 1 N No-
5)
23 32327/2 (27.09.202 CIVIL (Se
7 3 B. K. DAS 021 1 ITA/38/2006 REVISIO |at




N No-
5)
(Se
CIVIL
23 15 B. K. DAS 32330/2 127.09.202 |10 1392006 C. REVISIO |OF
8 021 1 No-
N
5)
(Se
CIVIL
23 1, B. K. DAS 3233172 127.09.202 |10 14372006 C. REVISIO oF
9 021 1 No-
N
5)
(Se
CIVIL
24 1y B. K. DAS 32332/2 127.09.202 ITA/42/2006 C. REVISIO |oF
0 021 1 No-
N
5)
(Se
CRIMINA
24 1y D. NAYAK 32352/2 127.09.202 |.pryc /84872019 |C. L mrsc- 2t
1 021 1 No-
1
2)
(Se
24 32357/2 127.09.202 at
S B. C. PANDA 021 1 CONTC/4693/2021 |C. No-
2)
(Se
24 32358/2 127.09.202 at
3 |10 |R. K. MALLICK 021 1 WP (C)/7019/2021 C. No-
2)
(Se
24 32362/2 127.09.202 |WP(C)/29122/202 at
1|6 TOPHAN PRADHAN | °7 1 1 C. No-
2)
(Se
24 32363/2 127.09.202 [WP(C)/29120/202 at
5 |6 TOPHAN PRADHAN | °7 1 1 C. No-
2)
(Se
24 MR SATYA BHUSAN |32366/2 [27.09.202 at
PRE DAS 021 1 MACA/60/2015 C. No-
2)
(Se
24 32367/2 127.09.202 at
e RAJAT DAS 021 1 MACA/60/2015 C. No-
2)
(Se
24 32369/2 127.09.202 at
s |3 M.K. PATI 021 1 MACA/302/2016 |C. No-
2)
(Se
24 13 B.R. SENAPATI 3237072 127.09.202 |1 0n/302/2016  C. at
9 021 1 No-
2)
25 |3 |B.K. PATI 132371/2 |27.09.202 [MACA/302/2016 |C. (Se




0 021 1 at
No-
2)
(Se
CRIMINA
25 B. C. MOHANTY °2376/2 127.09.202 o000 /4440/2020 c.0. L MISC- 2T
1 021 1 No-
1
0)
(Se
25 32378/2 (27.09.202 at
5 S. C. BISWAL 021 1 BLAPL/3910/2021 |C.O. No-
6)
(Se
25 32381/2 [27.09.202 at
2 B.P. TUNGA 091 . BLAPL/5172/2021 [C.0O. oo
6)
(Se
25 32383/2 (27.09.202 at
. MADAN DAS o1 . BLAPL/7096/2021 |C.O. .
6)
(Se
25 SARAT DASH 32384/2 127.09.202 |00 01 /4027/2021 [c.0. at
5 021 1 No-
6)
(Se
25 32386/2 [27.09.202 |ABLAPL/10345/20 at
. M. D. BISWAL o . s c.o. -
6)
crIMTNA | (°€
25 o k. BARIK 32391/2 [27.09.202 |ABLAPL/15554/20 |, |/ o ™ lat
7 021 1 19 No-
1
7)
CRIMINA | °€
25 o K. BARIK 32393/2 |27.09.202 |ABLAPL/15585/20 |, |\ ol (at
8 021 1 19 No-
1
7)
(Se
25 32394/2 |27.09.202 |ABLAPL/15589/20 at
5 SARAT DASH o1 . s c.o. oo
7)
WRIT (se
26 32395/2 [27.09.202 [WP(C)/21882/201 GENER _at
0 SARAT SWATN o1 . 0 L ERANCH -
26)
(Se
26 32401/2 |27.09.202 |ABLAPL/15535/20 at
) JANMEJAY PARIDA |77 . s c.o. -
26)
(Se
WRIT
26 RASMI RAJGURU  |52409/2 [27.09.202 |50 0609/0001  |CENER granca- [2F
2 021 1 AL i No-

3)




(Se

26 32409/2 |27.09.202 |[WP(C)/26090/202 at
5 M. N. MOHANTY 021 1 1 No-
3)
(Se
26 32411/2 (27.09.202 at
4 P. K. MOHANTY 021 1 CRLMA/34/2020 No-
3)
(Se
26 32412/2 (27.09.202 at
c P. K. MOHANTY 021 1 CRLMA/36/2020 No-
3)
(Se
26 DEBENDRA BEHERA 32413/2 127.09.202 BLAPL/3498/2021 at
6 021 1 No-
3)
(Se
26 32414/2 127.09.202 at
; MADAN DAS 021 1 BLAPL/4776/2021 No-
3)
(Se
26 32415/2 |27.09.202 |ABLAPL/15583/20 at
g M. R. ROUTRAY 021 1 19 No-
3)
(Se
26 32418/2 127.09.202 at
5 JAVED AKHTAR 021 1 CMP/484/2021 No-
3)
(Se
WRIT
27 R. K. SAHU 32419/2 127.09.202 |\ n 0931 /2017 BRANCH- |2°
0 021 1 3 No-
33)
(Se
27 32421/2 |27.09.202 |[WP(C)/28694/202 at
1 DILLIP SAMAL 021 : 1 No-
33)
(Se
27 SANJAY KUMAR 32422/2 127.09.202 |[WP(C)/25187/202 at
2 SAHU 021 1 1 No-
33)
(Se
27 32423/2 (27.09.202 at
5 BIKRAM BEHERA 021 1 WP (C)/7142/2015 No-
33)
(Se
27 PABITRA KUMAR 32424/2 127.09.202 at
4 MOHANTY 021 1 BLAPL/4323/2021 No-
33)
CRIMINA | (Se
27 MADAN DAS 8;?28/2 §7'09'202 BLAPL/3915/2021 L MISC- lat
3 No-




|

3)

(Se
WRIT
27 RAJAT DAS 32429/2 127.09.202 lup 0y /4319/2018 BRANCH- |2*
6 021 1 . No-
26)
(Se
CRIMINA
57 S. C. SUNDARA 8;?30/2 §7'09'202 CRLA/242/2019 L ;z_
APPEAL
0)
(Se
27 BIKRAM BEHERA | o2231/2 127.09.202 | 00 493/2021 at
8 021 1 No-
6)
(Se
CRIMINA
57 S.K. BEHERA g§$36/2 i7'09'202 CRLA/618/2017 L ;Z_
APPEAL
2)
28 32437/2 127.09.202 WP (C)/31118/202 WRIT (ie
T. BAG U BRANCH- |2
0 021 1 0 . No-
31)
(Se
28 32438/2 [27.09.202 at
y D.P. DAS o1 . CONTC/1863/2021 e
31)
(Se
28 PRASANJIT 32439/2 (27.09.202 at
2 BEHERA 021 1 BLAPL/942/2021 No-
31)
(Se
28 32445/2 128.09.202 |[ABLAPL/9363/202 at
. A. MOHANTY o1 y . e
31)
(Se
28 MANORANJAN 32446/2 |28.09.202 |ABLAPL/9360/202 at
4 PADHT 021 1 1 No-
31)
(Se
28 32447/2 (28.09.202 |ABLAPL/9357/202 at
: P. R. SWAIN o . . -
31)
(Se
28 32448/2 (28.09.202 |ABLAPL/9237/202 at
. NIRANJAN ROUT |27 . | e
31)
(Se
28 32449/2 (28.09.202 |ABLAPL/9295/202 at
. GANESH SAHOO o1 . . e
31)
28 JYOTT PRAKASH  |32450/2 |28.09.202 |ABLAPL/9271/202 (Se
8 KAR 021 1 1 at




No-
31)
(Se
28 32451/2 |28.09.202 |ABLAPL/9248/202 at
5 4 B. N. SAHU 021 1 1 No-
31)
(Se
29 32454/2 |28.09.202 |ABLAPL/9174/202 at
0 3 GANESH SAHOO 021 1 1 No-
31)
(Se
29 32455/2 |28.09.202 |ABLAPL/9173/202 at
1 3 GANESH SAHOO 021 1 1 No-
31)
(Se
29 32456/2 |28.09.202 |ABLAPL/4962/202 at
5 5 B. K. DAS 021 : 1 No-
31)
(Se
29 32457/2 128.09.202 |ABLAPL/8544/202 at
5 3 D.K. MALLICK 021 1 1 No-
31)
(Se
29 3 JYOTI PRAKASH 32458/2 |28.09.202 |ABLAPL/8907/202 at
4 KAR 021 1 1 No-
31)
(Se
29 32459/2 |28.09.202 |ABLAPL/8876/202 at
5 3 G.S.MUDULI 021 : 1 No-
31)
(Se
29 P PRADEEP KUMAR 32460/2 |28.09.202 |ABLAPL/9121/202 at
6 DAS 021 1 1 No-
31)
(Se
29 3 NANDA KISHORE 32465/2 |28.09.202 |ABLAPL/9517/202 at
7 ROUT 021 1 1 No-
31)
(Se
29 32468/2 |28.09.202 |ABLAPL/9480/202 at
g 4 R. K. MALLICK 021 1 1 No—
31)
(Se
29 32470/2 (28.09.202 |[WP(C)/30019/202 at
5 4 P.K.LENKA 021 1 1 No-
31)
(Se
30 32475/2 28.09.202 |[WP(C)/27331/202 at
0 4 N.K.ROUT 021 1 1 No-
31)
30 4  |B. R. BISWAL 132476/2 |28.09.202 |ABLAPL/9452/202|C. (Se




1 021 1 1 at
No-
31)
(Se
30 32477/2 128.09.202 |[ABLAPL/9530/202 at
5 NIRANJAN SAHOO 021 1 1 No-
31)
(Se
30 32478/2 128.09.202 [WP(C)/27333/202 at
3 N.K.ROUT 021 1 1 No-
31)
(Se
30 SIBA PRASAD 32479/2 |28.09.202 |[ABLAPL/11215/20 at
4 SAHOO 021 1 21 No-
31)
(Se
30 DILIP KUMAR 32480/2 |28.09.202 |ABLAPL/9498/202 at
5 SAHU 021 1 1 No-
31)
(Se
30 SANTOSH KUMAR 32483/2 128.09.202 |ABLAPL/9377/202 at
6 MAHANTY 021 1 1 No-
31)
(Se
30 32484/2 128.09.202 |ABLAPL/9376/202 at
7 R. K. MALLICK 021 1 1 No-
31)
(Se
30 32485/2 128.09.202 |ABLAPL/7160/202 at
g A.K. NAYAK 021 1 1 No—
31)
(Se
30 32486/2 |28.09.202 |ABLAPL/9316/202 at
9 A. K. MOHANTY 021 1 1 No-
31)
(Se
31 32487/2 128.09.202 |ABLAPL/9343/202 at
0 T. R. DAS 021 1 1 No-
31)
(Se
31 32488/2 128.09.202 |ABLAPL/8511/202 at
1 BIKASH PARIJA 021 1 1 No—
31)
(Se
31 32489/2 1(28.09.202 |ABLAPL/9232/202 at
5 LOKANATH SAHOO 021 1 1 No—
31)
(Se
31 32490/2 128.09.202 |ABLAPL/9289/202 at
3 DILLIP SAMAL 021 1 1 No-

31)




(Se

31 32491/2 128.09.202 |ABLAPL/8510/202 at
4 BIKASH PARIJA 021 1 1 No—
31)
(Se
31 32492/2 128.09.202 |ABLAPL/9401/202 at
5 BHABAGRAHI DAS 021 1 1 No-
31)
(Se
31 KAILASH CHANDRA |32493/2 128.09.202 WP(C)/27339/202 at
6 SAHOO 021 1 1 No-
31)
(Se
31 32494/2 128.09.202 |ABLAPL/3847/202 at
7 R. K. MALLICK 021 1 0 No-
31)
(Se
31 32495/2 128.09.202 |ABLAPL/4063/202 at
8 TOPHAN PRADHAN 021 1 1 No-
31)
(Se
31 32496/2 128.09.202 |ABLAPL/4306/202 at
9 P. K. MOHANTY 021 1 1 No-
31)
(Se
32 32497/2 128.09.202 |ABLAPL/4563/202 at
0 B.R. MOHANTY 021 1 1 No-
31)
(Se
32 32498/2 128.09.202 |ABLAPL/8956/202 at
1 L.D. SAHOO-A 021 1 1 No-
31)
(Se
32 32499/2 128.09.202 |ABLAPL/8961/202 at
5 L.D. SAHOO-A 021 : 1 No-
31)
(Se
32 32500/2 1(28.09.202 |ABLAPL/8915/202 at
3 M. NAYAK 021 1 1 No-
31)
(Se
32 32502/2 128.09.202 |ABLAPL/11202/20 at
4 T. R. DAS 021 1 21 No-
31)
(Se
32 32503/2 1(28.09.202 at
5 A.K.PANDA 021 1 LAA/95/2018 No-
31)
32 32504/2 128.09.202 (Se
6 A.K.PANDA 021 1 LAA/94/2018 at

No-




31)

(Se
32 32505/2 128.09.202 at
7 A.K.PANDA 021 1 LAA/90/2017 No—
31)
(Se
32 32506/2 |28.09.202 at
8 A.K.PANDA 021 1 LAA/15/2017 No-
31)
WRIT (Se
BRANCH |at
32 B.K. PANDA 8;?08/2 i8.09.202 Z\IP(C)/23112/202 (DIVISI No-
ON 114
BENCH) |)
(Se
at
33 B.K. PANDA 32510/2 |28.09.202 [WP(C)/29108/202 No—
0 021 1 1
114
)
(Se
at
33 B.K. PANDA 32512/2 128.09.202 [WP(C)/29139/202 No-—
1 021 1 1
114
)
(Se
at
33 B.K. PANDA 8;?15/2 i8.09.202 T/l\IP(C)/29142/202 No-
114
)
(Se
33 ARJUNA CHARAN 32516/2 (28.09.202 |[WP(C)/26357/202 ;z_
3 BEHERA 021 1 1
114
)
(Se
at
33 B.K. PANDA 32517/2 128.09.202 [WP(C)/29130/202 No—
4 021 1 1
114
)
(Se
33 ARJUNA CHARAN 32519/2 |28.09.202 [WP(C)/26358/202 1&\112—
5 BEHERA 021 1 1
114
)
(Se
at
23 B.K. PANDA 82?21/2 i8.09.202 T/l\IP(C)/29109/202 No-
114
)
(Se
33 B.K. PANDA 32523/2 128.09.202 [WP(C)/29136/202 at
7 021 1 1 No-




114

(Se
at
33 5 K. PANDA 32526/2 128.09.202 |[WP(C)/29163/202 o
8 021 1 1
114
)
(Se
at
33 B.K. PANDA 32528/2 |28.09.202 [WP(C)/29121/202 at
9 021 1 1
114
)
(Se
at
34 5 K. PANDA 32530/2 (28.09.202 [WP(C)/29115/202 ar
0 021 1 1
114
)
(Se
at
i4 B. K. PANDA 8;?31/2 i8-09-202 ?P(C)/29132/202 at
114
)
(Se
at
34 bITABAS Navak  |32532/2 [28.09.202 [WP(C)/18400/201 at
2 021 1 4
114
)
(Se
at
34 5 K. PANDA 32533/2 (28.09.202 [WP(C)/29117/202 at
3 021 1 1
114
)
(Se
at
34 5 K. PANDA 32534/2 128.09.202 |[WP(C)/29110/202 o
4 021 1 1
114
)
(Se
at
34 5. K. PANDA 32535/2 [28.09.202 [WP(C)/29159/202 2
5 021 1 1
114
)
(Se
at
34 B.K. PANDA 32536/2 [28.09.202 [WP(C)/29138/202 2t
6 021 1 1
114
)
(Se
34 32537/2 128.09.202 at
7 24.9.2021 021 T TRP (C) /153/2020 No-

114




(Se

at
34 1, K. DANDA 32538/2 |28.09.202 [WP(C)/29157/202 2t
8 021 1 1
114
)
(Se
at
34 4 .K. PANDA 8239/2 §8-09-202 vlvP(C)/29135/2oz at |
114
)
(Se
at
35 |, K. PANDA 32540/2 |28.09.202 [WP(C)/29161/202 at
0 021 1 1
114
)
(Se
at
3 g .K. PANDA 32541/2 [28.09.202 WP (C)/29125/202 2t
1 021 1 1
114
)
(Se
at
> g K. PANDA 32542/2 |28.09.202 |WP(C)/29150/202 .
2 021 1 1
114
)
(Se
at
35 |, K. DANDA 32543/2 [28.09.202 [WP(C)/29124/202 at |
3 021 1 1
114
)
(Se
at
35 |, . DANDA 32544/2 [28.09.202 [WP(C)/29152/202 2
4 021 1 1
114
)
(Se
at
2% Ja K. PANDA 32545/2 |26.09.202 (W (€) /29154/202 et
114
)
(Se
at
35 |, K. PANDA 32546/2 [28.09.202 WP (C)/29168/202 at
6 021 1 1
114
)
(Se
at
35 1, K. DANDA 32547/2 [28.09.202 [WP(C)/29155/202 a2t
7 021 1 1
114
)
35 119 NAYAK 32549/2 (28.09.202 |[WP(C)/19042/201 (Se
8 021 1 6 o




No-

114
)
(Se
at
35 K. PANDA 85550/2 i8-09-202 YfP(C)/29166/202 -
114
)
(Se
at
36 .K. PANDA 85551/2 i8-09-202 ?P(c)/29119/202 at |
114
)
(Se
at
>0 K. PANDA 35552/2 28.09.202 WP (C) /29170/202 at
114
)
(Se
at
26 K. DANDA 82?53/2 i8.09.202 ?P(C)/29035/202 ar
114
)
(Se
at
36 K. PANDA 8;;55/2 i8-09-202 ?P(C)/29140/202 at
114
)
(Se
at
20 .K. PANDA 8;?56/2 28.09.202 ?P(C)/29164/202 2t
114
)
(Se
at
26 K. PANDA 8;?57/2 28.09.202 ?P(c)/29123/202 at
114
)
(Se
at
26 .K. PANDA 8;?58/2 i8-09-202 ?P(c)/29127/202 .
114
)
(Se
36 32560/2 [28.09.202 at
.K.MOHANTY o FAO/341/2020 No-
7 021 1
114
)
(Se
36 32561/2 [28.09.202 |ABLAPL/5192/201 at
8 .K. PANDA 021 1 5 at

114




(Se
at
36 4 P. K. MISHRA 32563/2 128.09.202 |ABLAPL/9505/202 No—
9 021 1 1
114
)
(Se
at
37 3 P. K. MISHRA 32565/2 (28.09.202 |ABLAPL/9504/202 No-
0 021 1 1
114
)
(Se
37 3 BINDU SAGAR 32567/2 128.09.202 |ABLAPL/9460/202 ;t_
1 SWATIN 021 1 1 ©
114
)
(Se
at
37 4 LOKANATH SAHOO 32568/2 128.09.202 |ABLAPL/9489/202 No-
2 021 1 1
114
)
(Se
at
37 4 A.K. ROUT 32569/2 128.09.202 |ABLAPL/9698/202 No-
3 021 1 1
114
)
(Se
at
37 3 H. K. PATRA 32570/2 128.09.202 |ABLAPL/9488/202 No-
4 021 1 1
114
)
(Se
at
37 3 K. C. SWAIN 32575/2 128.09.202 |ABLAPL/9447/202 No-
5 021 1 1
114
)
37 32576/2 128.09.202 |[WP(C)/29307/202 WRIT (ie
3 D. NAYAK U BRANCH- |2
6 021 1 1 4 No-
17)
(Se
37 32578/2 128.09.202 at
5 25 M.R. RATH 021 1 WP (C) /3964/2020 No—
17)
(Se
37 32579/2 128.09.202 |ABLAPL/9417/202 at
8 3 M.K. MOHANTY 021 1 1 No—
17)
(Se
37 32580/2 128.09.202 |ABLAPL/9415/202 at
5 3 RAHUL SETHI 021 1 1 No-
17)




(Se

38 ASHOK KUMAR 32582/2 128.09.202 |ABLAPL/9399/202 at
0 RANA 021 1 1 No-
17)
(Se
38 32583/2 128.09.202 |ABLAPL/9305/202 at
1 MADAN DAS 021 1 1 No-
17)
(Se
38 JYOTI RANJAN 32584/2 |28.09.202 |[ABLAPL/8811/202 at
2 SAHOO 021 1 1 No-
17)
(Se
38 AJAY KUMAR 32585/2 (28.09.202 |[ABLAPL/9451/202 at
3 PANDA 021 1 1 No-
17)
(Se
38 GANESWAR BEHERA 32586/2 (28.09.202 BLAPL/7570/2021 at
4 021 1 No-
17)
(Se
38 32587/2 128.09.202 at
5 M.R. SETHI 021 : BLAPL/7566/2021 No-
17)
(Se
38 ASHOK KUMAR 32588/2 128.09.202 at
p SAHOO 021 1 BLAPL/7559/2021 No-
17)
(Se
38 32589/2 1(28.09.202 at
5 D. NAYAK 021 1 BLAPL/7557/2021 No-
17)
(Se
38 32591/2 1(28.09.202 at
8 S.K. SINGH 021 : BLAPL/7552/2021 No-
17)
(Se
38 32592/2 128.09.202 at
5 M.K. MOHANTY 021 1 BLAPL/6475/2021 No-
17)
(Se
39 32594/2 128.09.202 at
0 R.K. DEHURI 021 1 BLAPL/5180/2021 No-
17)
(Se
39 32595/2 1(28.09.202 at
1 S.DAS 021 1 BLAPL/5115/2021 No-
17)
39 32596/2 (28.09.202 (se
5 JAYADEBA BEHERA 021 1 BLAPL/4957/2021 at

No-




17)

(Se
39 32598/2 |28.09.202 at
3 N. SAHOO 021 1 BLAPL/3934/2021 No-
17)
(Se
39 RASMI PRAVA DAS 32599/2 128.09.202 BLAPL/3923/2021 at
4 021 1 No-
17)
(Se
39 32600/2 128.09.202 [WP(C)/30021/202 at
5 P.K.LENKA 021 1 1 No-
17)
(Se
39 32601/2 |28.09.202 at
6 P.K. MISHRA 021 1 BLAPL/3932/2021 No-
17)
(Se
39 JAYADEBA BEHERA 32602/2 |[28.09.202 BLAPL/3987/2021 at
7 021 1 No-
17)
(Se
39 32603/2 128.09.202 [WP(C)/26344/202 at
3 A.CH.BEHERA 021 1 1 No-
17)
(Se
39 32604/2 128.09.202 at
9 R.K. MALLICK 021 1 BLAPL/5161/2021 No-
17)
(Se
40 32607/2 128.09.202 at
0 P. SAHOO 021 1 BLAPL/6446/2020 No-
17)
(Se
40 32609/2 |28.09.202 [WP(C)/27336/202 at
1 N.K.ROUT 021 1 1 No-
17)
(Se
40 32610/2 128.09.202 at
5 N. ROUT 021 1 BLAPL/1015/2021 No—
17)
(Se
40 32611/2 |28.09.202 |ABLAPL/8232/201 at
3 M.N. MOHANTY 021 1 9 No-
17)
(Se
40 32612/2 128.09.202 |ABLAPL/12037/20 at
4 J. RATH 021 1 19 No-
17)
40 32613/2 128.09.202 |ABLAPL/14943/20 (Se
5 S. BISWAL 021 1 19 at




No-
17)
(Se
40 32614/2 128.09.202 |ABLAPL/5273/202 at
6 2 R. MALLICK 021 1 0 No—
17)
(Se
40 32615/2 128.09.202 |ABLAPL/1487/202 at
7 2 R. MALLICK 021 1 1 No—
17)
(Se
40 32617/2 128.09.202 |ABLAPL/1493/202 at
8 2 R. MALLICK 021 1 1 No—
17)
(Se
40 32619/2 128.09.202 |ABLAPL/14201/20 at
9 |2 R.K. BARIK 021 1 19 No-
17)
(Se
41 32620/2 128.09.202 |ABLAPL/15627/20 at
0 2 M. MOHANTY 021 1 19 No-
17)
(Se
41 32621/2 128.09.202 |ABLAPL/15643/20 at
1 M.R. SETHI 021 1 19 No-
17)
(Se
41 32625/2 |28.09.202 |ABLAPL/15772/20 at
5 2 R.R.NAYAK 021 1 19 No—
17)
(Se
41 32626/2 128.09.202 |ABLAPL/15783/20 at
3 |2 K.K.JENA 021 1 19 No-
17)
(Se
41 32628/2 128.09.202 |ABLAPL/15646/20 at
a P S. DASH 021 1 19 No-
17)
(Se
41 32629/2 128.09.202 |ABLAPL/15647/20 at
5 |2 S. DASH 021 1 19 No-
17)
(Se
41 32631/2 |28.09.202 |ABLAPL/15648/20 at
6 |3 B.G. DAS 021 1 19 No-
17)
(Se
41 32632/2 128.09.202 |ABLAPL/15650/20 at
7 2 S. DASH 021 1 19 No-
17)
41 |2 |S. DASH 132633/2 |28.09.202 |ABLAPL/15651/20 [C. (Se




8 021 1 19 at
No-
17)
(Se
41 M/S.S.K.BHANJAD [32635/2 |28.09.202 |ABLAPL/15657/20 at
9 EO 021 1 19 No-
17)
(Se
42 32637/2 128.09.202 |ABLAPL/15659/20 at
0 S.K. SUNDARA 021 1 19 No—
17)
(Se
42 32638/2 |28.09.202 |ABLAPL/15665/20 at
1 P.K. ROUT 021 1 19 No-
17)
(Se
42 32639/2 128.09.202 |[WP(C)/29477/202 at
5 PRAVAT BEHERA 021 1 1 No—
17)
(Se
42 JAGANNATH 32640/2 |28.09.202 |ABLAPL/15667/20 at
3 KAMILA 021 1 19 No-
17)
(Se
42 32642/2 128.09.202 |ABLAPL/15690/20 at
A A.K.MOHANTY 021 1 19 No—
17)
(Se
42 32643/2 128.09.202 |ABLAPL/15671/20 at
5 P.K. MOHANTY 021 1 19 No—
17)
(Se
42 32644/2 128.09.202 |ABLAPL/15698/20 at
6 J.PLRAR 021 1 19 No-
17)
(Se
42 32646/2 128.09.202 |ABLAPL/15673/20 at
- P.K. MOHANTY 021 1 19 No—
17)
(Se
42 32647/2 128.09.202 |ABLAPL/15705/20 at
8 P.K.BEHERA 021 1 19 No-
17)
(Se
42 32649/2 128.09.202 |ABLAPL/15706/20 at
9 P.K.BEHERA 021 1 19 No—
17)
(Se
43 32650/2 |28.09.202 |ABLAPL/15712/20 at
0 P.K.LENKA 021 1 19 No—

17)




(Se

43 32651/2 128.09.202 |[WP(C)/15820/201 at
1 R. R. DAS 021 1 9 No-
17)
(Se
43 32652/2 (28.09.202 |[ABLAPL/15728/20 at
5 P.K.MISHRA 021 1 19 No-
17)
(Se
43 32654/2 128.09.202 |ABLAPL/15739/20 at
3 M.K. MOHANTY 021 1 19 No-
17)
(Se
43 32655/2 128.09.202 |ABLAPL/15740/20 at
4 M.K. MOHANTY 021 1 19 No-
17)
(Se
43 SURENDRA PRASAD [32656/2 (28.09.202 WP (C)/28219/202 at
5 BARIK 021 1 1 No-
17)
(Se
43 M/S PARTHA 32657/2 (28.09.202 |[ABLAPL/15743/20 at
6 SARATHI DAS 021 1 19 No-
17)
(Se
43 32658/2 128.09.202 |ABLAPL/15747/20 at
7 S. BISWAL 021 1 19 No-
17)
(Se
43 32659/2 128.09.202 |ABLAPL/15749/20 at
8 D. SAHOO 021 1 19 No-
17)
(Se
43 32662/2 128.09.202 |ABLAPL/15769/20 at
9 S.MOHANTY 021 : 19 No-
17)
(Se
44 32665/2 128.09.202 |ABLAPL/15771/20 at
0 P.K.BEHERA 021 1 19 No-
17)
(Se
44 32667/2 128.09.202 |ABLAPL/15773/20 at
1 R.R.NAYAK 021 1 19 No-
17)
(Se
44 32668/2 128.09.202 |ABLAPL/15564/20 at
5 M.K. MALLICK 021 1 19 No-
17)
(Se
§4 R. K. BARIK 82?70/2 §8.09.202 ?P(C)/28810/202 at

No-




17)

(Se
44 32671/2 |28.09.202 at
4 SAMIR BARIK 021 1 BLAPL/7581/2021 No—
17)
(Se
44 LAXMIDHAR 32672/2 |28.09.202 [WP(C)/28836/202 at
5 MOHANTY 021 1 1 No-
17)
(Se
44 32674/2 |28.09.202 [WP(C)/24791/202 at
6 P. K. BARIK 021 1 1 No-
17)
(Se
44 32675/2 (28.09.202 SECOND |at
i M/S.R.B.MISHRA |07 . RSA/177/2016 S PPEAL e
5)
(Se
44 32676/2 |28.09.202 [WP(C)/24789/202 at
8 P. K. BARIK 021 1 1 No-
5)
(Se
44 32677/2 |28.09.202 at
9 P. K. MISHRA 021 1 CRLMP/1455/2020 No-
5)
(Se
45 32680/2 |28.09.202 at
0 P. K. BARIK 021 1 CRLMP/1685/2021 No—
5)
45 32683/2 (28.09.202 [WP(C)/29511/202 WRIT ;ie
D. NAYAK : : BRANCH-
1 021 1 1 ;i No-
24)
(Se
45 NIRANJAN SAHOO 32684/2 |28.09.202 CRLMP/1669/2021 at
2 021 1 No-
24)
(Se
45 BIJAY KUMAR 32685/2 (28.09.202 at
3 S o1 . CRLMP/1662/2021 -
24)
(Se
45 BIJAY KUMAR DAs |52086/2 [28.09.202 | pp\n/1648/2021 at
4 021 1 No-
24)
(Se
45 32687/2 (28.09.202 [WP(C)/28034/202 at
5 TAPAN SWAIN 021 1 1 No-
24)
45 32688/2 [28.09.202 |[WP(C)/29581/202 WRIT (Se
6 D. NAYAK 021 1 1 BRANCH- |at




6 No-

24)
(Se

45 32689/2 |28.09.202 |WP(C)/29378/202 GENER at
24 R. K. BARIK 021 1 1 AL No-
24)
(Se

45 32692/2 |28.09.202 WP (C)/29374/202 at
s |4 R. K. BARIK 021 1 1 c.o. No-
24)
(Se

45 32696/2 |28.09.202 WP (C)/29380/202 at
s |4 R. K. BARIK 021 1 1 c.o. No-
24)
(Se

46 32697/2 |28.09.202 WP (C)/28808/202 at
o I3 D. SAHOO 021 1 1 c.o. No-
24)
(Se

46 32699/2 |28.09.202 WP (C)/28803/202 at
RE! D. SAHOO 021 1 1 c.o. No-
24)
(Se

46 32701/2 |28.09.202 WP (C)/28807/202 at
5 3 D. SAHOO 021 1 1 c.o. No-
24)

(Se

WRIT

26 s T.K.NAYAK 32721/2 128.09.202 lup () /7628/2017 [c.0. |BRANCH- 2©
3 021 1 2 No-
48)

(Se

16 |6 |paramaM sINGH  [02122/2 |28.09.202 |\ 4g5/2021 .o at
4 021 1 No-
48)

(Se

46 32723/2 |28.09.202 [WP(C)/25014/202 at
< |5 B.K.SINGH 021 1 1 c.o. No-
48)

(Se

46 32724/2 |28.09.202 WP (C)/25013/202 at
e |4 B.K.SINGH 021 1 1 C.0. No-
48)

(Se

46 g PRADEEP KUMAR  32726/2 [28.09.202 [WP(C)/28190/202 |, at
7 DAS 1 021 1 0 T No-
48)

(Se

46 32729/2 |28.09.202 at
g |3 M.K.PATI 021 1 RVWPET/59/2021 |C.O. No-
48)

146 |3 |MANAS RANJAN 132732/2 |28.09.202 |CMP/495/2021  [C.O (Se




9 BADAJENA 021 1 at
No-
48)
47 32734/2 |28.09.202 |WP(C)/28615/202 WRIT ;ie
UDAYA KUMAR . . BRANCH-
0 021 1 1 No-
2
6)
(Se
47 32736/2 [28.09.202 |WP(C)/29419/202 at
1 P.K.PAL 021 1 1 No-
6)
47 32741/2 |28.09.202 [WP(C)/25738/202 WRIT ;ie
TRILOCHAN BAG ) ) BRANCH-
2 021 1 1 ; No-
35)
47 32743/2 |28.09.202 WP (C)/25740/202 WRIT iie
TRILOCHAN BAG - - BRANCH-
3 021 1 1 ; No-
35)
(Se
47 32745/2 |28.09.202 WP (C)/29447/202 at
4 P.K.BARIK 021 1 1 No—
35)
(Se
47 32747/2 |28.09.202 WP (C)/12998/202 at
5 C.R.KAR 021 1 1 No-
35)
(Se
47 32752/2 128.09.202 WP (C)/19242/202 at
6 A.K.JENA 021 1 0 No—
35)
(Se
47 32755/2 |28.09.202 WP (C)/19242/202 at
7 R.K. DAS 021 1 0 No-
35)
(Se
47 32756/2 |28.09.202 WP (C)/24900/202 at
8 BHOJARAJ SETH 021 1 1 No—
35)
(Se
47 32757/2 |28.09.202 WP (C)/17165/202 at
9 P.K.JENA 021 1 1 No—
35)
WRIT (Se
BRANCH |at
38 k. BEEERA 8;168/2 i8.09.202 ?P(C)/27628/202 el ol
ON 111
BENCH) )
(Se
i8 . 32271/2 §8.09.202 ?P(C)/30216/202 ®

No-




111
)

WRIT (Se

18 |, RAMESH KUMAR 32777/2 128.09.202 WP (C)/29221/202 e [t

2 SAHU 021 1 1 3 No-

33)

(Se

48 32778/2 [28.09.202 WP (C)/29346/202 at

3 3 P.C. DAS 021 1 1 No-

33)

a8 32783/2 (28.09.202 [WP(C)/30175/202 WRIT ;ie
5 R.K.MOHAPATRA ) ) BRANCH-

4 021 1 1 : No-

30)

(Se

a8 32785/2 28.09.202 at

5 3 P. R. SWAIN 021 1 BLAPL/7600/2021 No-

30)

a8 32786/2 |28.09.202 [WP(C)/30175/202 WRIT <ie

5  |B.K.ROUT U BRANCH- |2

6 021 1 1 : No-

30)

48 32788/2 |28.09.202 WP (C)/30016/202 WRIT iie
3 P C. DAS . . BRANCH-

7 021 1 1 : No-

40)

48 32789/2 [28.09.202 |WP(C)/30175/202 WRIT ;ie
5 S.K.SAHOO U BRANCH-

8 021 1 1 : No-

30)

(Se

a8 32791/2 |28.09.202 [WP(C)/26004/202 at

9 4 R. K. BARIK 021 1 1 No-

30)

(Se

49 3 UJJWALA PRADEEP [32792/2 128.09.202 |ABLAPL/10584/20 at

0 BAG 021 1 21 No-

30)

(Se

49 32794/2 [28.09.202 |ABLAPL/10635/20 at

1 2 P. K. BEHERA 021 1 19 No—

30)

(Se

49 32795/2 |28.09.202 |ABLAPL/15717/20 at

> 3 SUVENDU BARIK 021 1 19 No—

30)

(Se

49 32796/2 |28.09.202 |ABLAPL/15701/20 at

3 2 P. K. BARIK 021 1 19 No—

30)

49 |2 |P. K. DASH 132799/2 |28.09.202 |ABLAPL/15621/20 C. (Se




4 021 1 19 at
No-
30)
(Se
49 32800/2 (28.09.202 |[ABLAPL/15619/20 at
5 P. K. DASH 021 1 19 No-
30)
(Se
49 32806/2 (28.09.202 at
p RAHUL SETHI 021 1 BLAPL/4365/2021 No-
30)
(Se
49 32808/2 (28.09.202 at
7 RAHUL SETHI 021 1 BLAPL/7579/2021 No-
30)
(Se
49 SESHADEV BISWAL 32809/2 128.09.202 BLAPL/3869/2021 at
8 021 1 No-
30)
(Se
49 BHABAGRAHI DAs |02010/2 [28.09.202 \p)0p1 /580172021 at
9 021 1 No-
30)
(Se
50 DILLIP KUMAR 32812/2 1(28.09.202 at
0 MALLICK 021 1 BLAPL/3210/2021 No-
30)
(Se
50 UJJWALA PRADEEP (32814/2 [28.09.202 |[WP(C)/29856/202 at
1 BAG 021 1 1 No-
30)
(Se
50 32815/2 128.09.202 |ABLAPL/9947/202 at
5 P. K. BARIK 021 1 1 No-
30)
(Se
50 32817/2 (28.09.202 |[ABLAPL/11456/20 at
3 BALARAM SINGH 021 1 01 No-
30)
(Se
50 32818/2 128.09.202 |ABLAPL/11442/20 at
p SARAT DASH 021 1 01 No—
30)
(Se
50 32820/2 |28.09.202 |ABLAPL/11436/20 at
5 B.K.SAHOO 021 1 21 No-
30)
(Se
50 32821/2 128.09.202 |ABLAPL/11432/20 at
p BALARAM SINGH 021 1 01 No-

30)




(Se

50 BINDU SAGAR 32829/2 128.09.202 |ABLAPL/9595/202 at
7 SWAIN 021 1 1 No-
30)
(Se
50 32833/2 128.09.202 [WP(C)/27039/202 at
8 M. K. SWAIN 021 1 1 No-
30)
(Se
50 32839/2 |28.09.202 |ABLAPL/9508/202 at
9 R. K. MALLICK 021 1 1 No—
30)
(Se
51 32840/2 128.09.202 |ABLAPL/9478/202 at
0 BALARAM SINGH 021 1 1 No—
30)
(Se
51 JAGANNATH 32842/2 128.09.202 |ABLAPL/9468/202 at
1 KAMILA 021 1 1 No-
30)
(Se
51 32846/2 128.09.202 |ABLAPL/9367/202 at
5 P. K. MISHRA 021 1 1 No—
30)
(Se
51 32847/2 128.09.202 |ABLAPL/9365/202 at
3 P. K. MISHRA 021 1 1 No—
30)
(Se
51 32850/2 |28.09.202 |ABLAPL/6573/202 at
4 SURENDRA DAS 021 1 1 No-
30)
(Se
51 32857/2 128.09.202 |ABLAPL/9629/202 at
5 P. K. BARIK 021 1 1 No-
30)
WRIT (Se
BRANCH |at
21 R.R. DAS 8;?58/2 i8.09.202 ?P(C)/27628/202 (DIVIST No-
ON 111
BENCH) )
(Se
at
51 B. B. MALLICK 32859/2 128.09.202 |ABLAPL/11447/20 No—
7 021 1 21
111
)
(Se
51 S. DAS 32862/2 128.09.202 |ABLAPL/11423/20 EE_
8 ) 021 1 21

111




(Se

51 |, JAGANNATH 32864/2 128.09.202 |ABLAPL/11415/20 ;z_
9 KAMILA 021 1 21
111
)
(Se
at
52 3 B.K. MOHANTY 32866/2 (28.09.202 |ABLAPL/11408/20 No-
0 021 1 21
111
)
(Se
at
52 3 P.K. MOHANTY 32868/2 (28.09.202 |ABLAPL/11407/20 No-
1 021 1 21
111
)
(Se
at
52 3 N.K. SATPATHY 32871/2 128.09.202 |ABLAPL/11393/20 No-
2 021 1 21
111
)
(Se
at
52 4 B.P. TANGA 32872/2 128.09.202 |ABLAPL/11381/20 No-
3 021 1 21
111
)
(Se
52 32873/2 128.09.202 CONTEMP at
4 16 G.SUNDARA 021 1 CONTC/978/2018 T No-
1)
(Se
52 32874/2 128.09.202 |ABLAPL/11379/20 at
5 3 B.P. TANGA 021 1 o1 No-
1)
(Se
52 |, PABITRA KUMAR 32875/2 128.09.202 |ABLAPL/4306/202 at
6 MOHANTY 021 1 1 No-
1)
(Se
52 32876/2 128.09.202 |ABLAPL/11378/20 at
213 B.P. TANGA 021 1 o1 No-
1)
(Se
52 1 S. K. BHANJADEQ |22877/2 |28.08.202 |p 0pr /278772020 at
8 021 1 No-
1)
(Se
52 32880/2 128.09.202 |ABLAPL/11370/20 at
9 |4 J.P.KAR 021 1 21 No-
1)
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